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MPPLICANTS: S.Veeraiah v/s. RES PONDENTS ; Chief Supdt.Central
_ Telegraph Office,B'lore and Others.
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CENTRAL RDMINISTRATIVE TRIBUNAL
' BﬁNGALORE BENCH

Second Floor,
Commercial Complex,
Indiranagar,
Bangalore-38,

Dated: {QFEB'0Q4

KPPL ICAT ION NO(s) 751 of 1993.

DI‘.M.S.N agaraja,
Advocate,No.11,
First Cross,
Second Floor,
Sujatha Complex,

.Gandhinagar,

Bangalore=9.

The Director,
Telecommunications,
Bangalore Area,
Bangalore-560 009,

Sri.M.S,Padmarajaiah,
Central Govt.Stng.Counsel,
High Court Bldg,Bangalore-l.

”LkSUBJECf:e Foruarding of copies of the Orceis passed by
: the Central ARdministraftive Tribunal,Bangalore,

-X XX

Please flnd enclosed herewith a copy of the

ORDER/STAY ORDER/INTER IM ORDER/, Passed by this Tribunal
in. the above mentioned application(s) on 25-0l= ]QQ&.

./J@vmePUTY REGISTRAR © \L“'

CZ JubIc IAvL BRHNCHES,
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' CENTRAL ADMINISTRATIVE TRIBUNAL
vBﬁNGALﬂRE‘BENCH; BANGALURE

e

ORIGINAL APPLICATION NO.751/93

TUESDAY THIS THE 25TH DAY OF JANUARY, 1994

il

MR, JUSTICE’P.K. SHYAMSUNDAR  VICE CHAIRMAN
ra. T.V. RAMANAN MEMBER (A)

Shrl S. Veeraiah,

C/o ArmuQam

Near Malkam Factory,

Sarakki Village,

J.P. Nagar Post, -

Bangdlore - 560 078 ' ‘ Applicant

( By Advocate Dr.M.S. Nagaraja )
vs,

1. The Chief Superlntendent
Central Telegraph foice,
Bangalore - 560 001

2, The Director,
Telecommuniseations,
Bangalore Area,
Bangalore -~ 560 009

3, The Union of Indla
represented by Secretary to Govt.,
Ministry of Communicatiéns,
Deptt. of Communications,
Sanchar Bhavan,

. Neuw-.Delhi - - Respondents

{ By Advocate Shri M.S. Padmarajaiah )
learned Sr.Central Govt, Standlng Counsel

ORODER

. JuStike P.K. Shyamsundar, Vice Chairman
\ 5 E’

Wﬁ»&?tice the applicant has g remedy of

Loy gﬁlch he has not exhausted In most of

és it will be beneficial for the appllcants.
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themselves if they do approach the revision
authoriﬁy who is in a better position to grant
higher relief to them than that we can grant in

an application filed under Section 19 of the
Administrative Tribunals Act, We have been.takihg'
thié view consistently asking people to exhaust

the administrative machinery by invoking the
remedy. of a reuision petition., Accordingly, we also
make an order herein directing the applicant to

file a revision petition and thereafter come back

to us if need be,

Recovery of amount short predited stands
stayed till the disposal of revision petition
provided a revision petition is filed within one
month from the date of receipt of a copy of this
order, If the applicant fileé a revision petition
within the time stipulated, the Department will
dispose off the same within four months thereafter,
ﬁ@g{\:f this order be sent to the Department for

\STRA T,
@Sifwin\éTm ion and compllance ' Uith these observatlons,
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hls\ﬁx p\L J.catlon stands disposed of f flnally Ulth
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S HD oriergas to costs.
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I, S BANGALCBE BENCH

. - . R “‘.” . ."'. .»A,\ .‘.“:"-' A
Pt s - B . . . >

CENTRAL ADM]N ISTRATIVE TRIBU\IAL

’ ~ T .
‘ ’ ' ) S s B -t

Second Floor, . - - .

- Commercial- Complex,

Indiranagar,
Bangalore-560 038,

 Misc.Applications.No.338 8 339/94 in Dated:~ 17 AUG1994.

-~ Subject:= Forwarding of copies of the Crders passed by*the =

Central adminis uraf:LVe ‘Tribunal yBangalores

Please find. enclosed nermvl..h a copy of the’ URDER/
STAY-RPERAMNTERIM-ERBER/, passed Ly thls Tm.buhal. in_the above -

mentioned appl:.catlon (s) ori_01=-08-94,
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DEPUTY REGISTRAR g 3
/I JUDICIAL ERANCHES.

e . ~

VAPP.I',JD'AT.ICI\I NUMBER: ___ e pf .1993.‘_
APPLICANTS: RESRNDENTS: - |
Sri.S.Veeraiah, v/s. Chief Supdt.Central Telegraph Office. :
e R Bangalord and Others. o - :
I‘. - ) . N ‘
| 1.. Dr.M. S.Nagaraja.Advocate No..l.l Pirst Cross. ' h
} . Second Floor,Sujatha Complex, Gandhmagar. '
; - ‘Bangalore=-560009. N
2  Sri.M.VasudevaRao,Addl:C.G.S. c.., o TTmeln
. High Court Bldg,Bangalore—560 001. o
Lo _-.i~ R FAY 3 ,." - ot
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-ln the £entral Admlmstratlve Tnbunal

- Bangalore__Bench _

Bangalore MA 338‘& 389 :95
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ORDER SHEET (contd)

Date

Oftice Notes

Orders of Tribunal
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